LN

i o | o ; Page.No.
o IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

PN

; NEW DELHI _ ,
i SAPIRYAR /cCPNo___ 117 Of 19 92 in 0A=364/89
Ravinder Kumar 3Sharma Shri C. F. Sood & MC.Upreti
APPLICANT (S) . , COUNSEL
| o " VERSUS - | .
: RESPONDENT (S) . COUNSEL
. -
1
, ;
Date Office Report . : Orders |
7.4.1992 ' g o : o

None present for the petitioner, '

Issue notice to the respondents returnable

¢ , - ' ) ]
w@&\'w% on 14.5.1992. . Personal preserce of the respondents
RTYANNAS '

'is dispensed with for the present.
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\\ PR ‘Present : Shri 0. P. Sood, ccunsel for the
n o la® petltlcner. ‘

%u\'i ',(-w: S 1
s Shri Y.B K. Sastri, Accts. Off:.cer, |

AR ’ : on behalf of respondents. _ |

~ Now that the petitioner has receiv;ed an |
orxder of agppointment on 4;5.1992' and hasijo_ined |
duty, the learned counsel for the petiticner
rightly and fairly submitted that nothiing further
need be aone in 'E_hi.s. case. These proceedings

are acc ordingly dropped.

Co J?m ) ( V. S. Malimath )
as member : airman |




